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Commitiee on Students’ Agikation

*788. Shri B. 8. Vidyarthi:
Dr. Karni Singh:
Shrimati Nirlep Kaor:
Shri Bibhutl Mishra:
Shri K. N. Tiwary:

Shri Madhu Limaye:

8Shri 8. M. Bamerjee:

“S8hri George Fernandes:
‘Shri D, N. Patodia:

Dr. RBam Manohsr Lohia:
Shri Vishwa Nath Pandey:
Shri Valmiki Choudtary:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Unstarred Question No. 2100 on the
23rq November, 1968 and gtate:

(a) whether the Committee on Stu-
dents’ Agitation has since submitted its
report to Government; ang

(b) if 8o, the main recommendations
of the Committee and those accepted
by Government foy implementation?

The Minister of Home Affairs (Shri
Y. B. Chavan): (a) Yes, Sir,

(b) The report is being examined
and It will take some time for the
Government to formulate its views,

Common Links between Punjad and
Haryana

*189, 8hri D. N. Patodis;
Shri Bishwansth Roy:
S8hrl K. N, Pandey:
Shri Prakasy Vir Shastri:
Shri R. Barua:

Wili the Minister of Home Affalrs
e pleaseg to state:

(a) the progress achieved ao far to
resolve the disputes arising out of the
common links between Punjab and
Haryana:

M) whether the present Govern-
iments in those States have disagreed

JUNE 328, 1087

Written Answers- 7996
to accept the principles already laid
down in this regard;

(c) whether the new State Govern-
ments have suggested some alternate
solution; angq

(d) it so, whether any new pro-
cedure has since been evoiveq to re-
solve the disputes arising out of the
common links between these two
States? .

The Minister of Home Affairs (Shri
Y. B. Chavan): (a) to (d). Action is
being taken to appoint separate
Governors for Punjab and Haryana,
A Bill for setting up of separate High
Courts for the two States is being
drawn up,

Under the Punjab Reorganisation
Act, 19686, the State Electricity Board
ang the State Warehousing Corpora-
tion have to be divided on or before
the 1st November, 1967. The State
Electricity Board of the composite
State of Punjab has already been
divided and the Government of Punjad
have been requesteq to draw yp the
necessary scheme for the division of
the State Warehousing Corporation.
Among the other Inter-State Corpora-
tions, the Stae Financial Corporation
has been divided. The Government
of Punjab have ibeen requested to
draw up necessary schemeg for the
division of other Inter-State Corpora-
tions in consultation with the concern-
ed Governments. This work is report-
ed to be progressing. Necessary
orders will be issued by the Central
Government in the light of the
schemes 30 prepared. In the mean-
time, after consulting the State Gov-
ernments, gdequate representation has
been given on some of the Inter-State
Corporations to the concerned Gov-
ernments. As stated, certain common
links have already been abolished and
others are in the procesg of being
abolished. No disagreement or dispute
between the Governments of Punjsb
and Haryana has been reported on the
question of reorganising these Inter-
State Corporations.





